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SHRI SUBRAMANIAN SWAMY: Did
you achieve the target set by the '‘Bhabha
Committee or not? I am not interested in the
scientists.

SHRI K. C. PANT : I am interested in
my answer. . .(Interruption)

SHRI SUBRAMANIAN SWAMY : Ans-
wer my question. You cannot give an
answer to any question you like.

SHRJ K. C. PANT: Mr. Chairman is
there. Sir, the targets have been met in some
cases in the field of electronics. But there
are some areas of professional electronics
where the targets have not been met, and
wherever there is need to review the
situation, that is reviewed. That is an old
report and much has hap-pended since then.
There is constant review in these matters.

Annual Plan for 1975-76

*212. SHRI & G. SARDESAL
SHRI DEORAO PATILt :

Will the Minister of PLANNING b«
pleased to state:

(a) whether Government have finalised-
tlie annual plan for 1975-76;

(b) if so, what are the details thereof; and

(¢) how much amount the Central Go-
vernment have earmarked for Maharashtra
under the plan ?

THE MINISTER OF PLANNING (SHRI
D. P. DHAR): (a) to (c) Discussions with the
State Governments and Union Territories on
their draft proposals for the Annual Plan
1975-76 have commenced from 20th
November, 1974. After these discussions
have concluded, the over-

tThe question was actually asked en the
floor of the House by Shri Deorao Patil

[RAJYA SABHA]

to Questions 8

all outlays for the Annual Plans of Slates and
the Union Territories including that of
Mabharashtra will be determined on Ihe basis
of the total resource availability to be assessed
in consultation with them.
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SHRI D. P. DHAR : Sir, I am afraid, ttw
hon. Member has raised several questions in
one question. As far as the last question is
concerned whether we will give priority and
due emphasis to agricultural prdouction, it is
undoubtedly true that this sector will receive
the utmost attention and priority in the
formulation of the annual plans for 1975-76.
As a matter of fact, it would be unfair to say
that in tlie Plan Framed, agriculture has not
received the priority that it deserves. Bi>t
things have changed and I think that we have
got to match our efforts to the changing
circumstances and to emphasise achievement
of quicker results in the field of agriculture.
This emphasis will he adequately placed in
the formulation of the annual plans, as I
submitted.
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SHRI D. P. DHAR : Sir, if the hon.
Member refers to the annual plan as he said
carlier that there has been delay »n the
formulation of annual plan, there is no delay
at all. The annual plan disccus-sions are due
to befiin in November and as a matter of
fact they started from the 20th of November.
If he refers to the Fifth Plan well the Fifth
Plan—it is not realis;a very often by quite a
number of our friends,—began on 1st Aoril,
1974. 1t has been in existance for six months
and there bas been no draft Plan.
(Interruption). Well, Mr. Subramanian, we
had a discussion on this, we can have
another discussion on this if you like but let
mc complete my answer. There is no draft
V\;<n. There have been instances where il
has taken more than a year. Therefore, apart
from the unfairness of thf. criticism that
there has been delay in the formulation of
the final draft of the Plan I would submit
that it does not correspond to facts.

DR Z. A. AHMAD : Sir. it is obvious
from the reDly given by the hon. Minister
that there is delay and there is inexcusable
delay. The matter has been referred to the
States and the Plan covers the period 1975-
76. Two months are left for 1974 to end and
I do know with wh.u sreed tbev will move
In any esse. it only shows the bankruptcy of
the Planning Commission. Now my
question in, this connection is whether while
carrying on discussions with the States and
getting the opinion of the States, a blue print
has been prepared, confirmed and whether
the dependable resources which are avail-
able or which would be available for
meeting the Plan expenditure for next year
and the new resources both at the Centre
and the States' level are being tapped. If so,
from which sections of society will these
sources be drawn and in what form?

SHRI D. P. DHAR : Well, I am afraid, 1
do not concede the right of the hon.
Member to judge the solvency or bank-
ruptcy of the Planning Commission in res-
pect of its planning process. But
apart

[21 NOV. 1974]

to Questions 10

from that, I would also like to state very
categorically that there is no delay whatsoever
in the initiation of the process for the
formulation of the annual plan fer 1975776.
The process has begun and the process, |
would say, used to begin some time in
November.

I do not know wherefrom this notion of
delay has been entertained by the hon.
Member. As far as the question of resources is
concerned, the hon. Member, who has had
association with .the planning process in this
country and who is extremely knowledgeable
in this matter I nm sure, knows that the
position of resources is an exercise which is
undertaken by the Ministry of Finance. It is in
the process of completion and within a month
or so we will be in a position to see what
would be the resources like, what would be the
order of the resources like and what would be
the dimensions in which it would be available
for investment in 1975-76. Ths third question
that the hon. Member has raised is which are
the sections from which these resources would
come. I would submit with the respect that he
may wait with a little patience and see the
Budget when it is presented and he will know
exactly wherefrom the resources have to
come, but as a general principal I think ths
time has come when the resources from the
agricultural sector have got to be tapped at
least in consonance with the large investments
which have been made in that sector.

SHRI KHURSHED AI AM KHAN : May I
know from the hon. Minister the total final
allocation for the Union territory of Delhi for
1974-75 and the cut applied for the same
period which ia said to be very drastic?

SHRI D. P. DHAR : I appologise if I point
out that this question does not strictly arise
from this question that has been rut, but if the
hon. Member is unware of the fact, which is a
published fact, ! will still make a copy of it
available.
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SHRI D. P. DHAR : Sir, men corae and go,
but the policies do not change. Whetiier I am
in the Planning Commission or I am not in the
Planning Commission is a matter which is
utterly immaterial. It is a decision which the
leader of tbe party and the leader of the
Government has to take, but as long as [ am in
the Planning Commission, [ take full
responsibility for ewhat is happening there
and it is with that sense of responsibility I
have ventured to submit before the House the
information which has been asked for. My
having talked to any correspondent or
anybody is not true.

ot T T JI ag A or fEoahn
g7 grAaT wTE fead & wq oW gl
W fFeT W39 397 A Fq WE A AT
3

SHRI D. P. DHAR : Sir, I think it is not a
question of very complicated arithmetic. The
hon. Member knows that the Fourth Plan
ended last year and the Fifth Plan began this
year.

SHRI MAHAVIR TYAGI : The Advisory
Committee of Members of Parliament
recommended that a village-wise survey
should be made to find out what are their
ifcquirements wilh regard to irrigation faci-
lities, education facilities, medical facilities,
roads, transport, etc. I want to know whether
the planning is based on the results of such
survey.

ot AT faed | ayfa
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SHRI D. P. DHAR : Tyagiji was very kind
to make that suggestion to me more than year
ago and I can assure him that as far as it was
possible for the State Governments and the
Central Government we have assessed the
needs of the panchayats and the villages and
we have tried, within the limitations of our
resources, to match some satisfactory
programmes with the needs.

DR. K. NAGAPPA ALVA : The budget
allotmant for 1974-75, the first year of the
Fifth Five Year Plan and the performance
have a direct bearing on the budge. ment of
1975-76. May I know whether it is not a fact
that there have been three budget cuts in the
allotted amount of Rs. 87.07 crores for family
planning for 1974-75 by which the amount
has now been reduced to Rs. 52.11 crores?
That is a cut of 40 per cent in one year's bud-
get. There is also a cut of about 30 per cent in
the allotment for health in 1974-75. All these
unimaginative and unkind-est cuts wiH have
serious repercussions on the Health and
Family Planning Ministry achieving the
desired targets of the health care of the people
and family welfare and the nation's progress
through population control. Will the Planning
Ministry find out ways and means to restore
the cuts immediately as only four months
remain in this financial year of 1974-75?

SHRI D. P. DHAR : I can very well share
the anxiety which the hon. Member, an
eminent representative of the medical
profession, has expressed about the cuts
which the sector of health and family planning
has received in the current year. The
misfortune of the planner is to adjust and
harmonise the competing demands of the
various sectors, and because of the constraints
on resources, the allotment has been cut in
certain fields. But as the figures relate to the
current year [ am not in a position to give the
exact details. But the cuts that have been
applied is a regrettable
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fact, but a fact which could not be avoided.
If we find hope in the horizon of the
resource position improving somewhat, we
should certainly take care that the effects of
these cuts are somewhat mitigated.

DR. K. NAGAPPA ALVA : May I also
remind the Minister that the Health Ministry
looks after almost 80 per cent of the basic
needs of the people?

SHRI D. P. DHAR : It is a very good
reminder. Sir.

SHRI KRISHAN KANT : I do not agree
with my friend in the opposite side who
critically remarked about the Planning
Commission. The document that Mr. Dhar
produced, I think, it is a very good
document giving the correct appraisal that
the future planner has to take. As far as tfiat
part goes, I think there should be no
criticism.

Sir, so far as 1975-76 1s concerned, may |
know whether you have made any as-
sumptions about the price-rise and what is
(he target for next year which will be in-
corporated by the Planning Commission for
the Annual Plan? Secondly, now reports are
coming about a glut in steel and also some
glut in fertiliser. May I know whether the
Planning Commission will not go and take
assumptions on superficial reports but go
ahead with the investments in steel and
fertiliser and other basic core sectors which
are required for agriculture?

SHRI D. P. DHAR : I am one with the
hon. Member and I would say that the
Government is committed firmly to the de-
velopment of the core sector not merely as
the main instrument for achieving self-reli-
ance but as one of the essential instru-«ents
for promoting development in agriculture.
And as far as the question of prices is
concerned, we have watched the price
situation in the last six months. There are
some happy trends. These trends have got to
be watched very carefully and the Annual
Plan for the next year will be drawn up as
far as possible on a correct assessment of
the price situation.

[21 NOV. 1974]

to Questions 14

As a matter of fact, we are going a little
further for ihe next year. In sanctioning any
scheme we are also requesting the Central
Ministries as well as the State Governments to
keep a cushion so that if there is a fluctuation
in price of one product or the other that
fluctuation to some extent could be absorbed
in the pricing of 'he project oi the scheme
itself.
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MP. CHAIRMAN : Let him reply now.
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MR. CHAIRMAN : No point of order.
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MR. CHAIRMAN : No, no, no election
here . ..
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MR. CHAIRMAN : Not allowed. Plea* sit
down.
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MR. CHAIRMAN : Please resume your
seat. Mr. Minister, can you say anything?
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rfer & st & o o amar 1 s Tl 0 |
¥ e | g A e f st are
HY TR 7L TAT | 904 75 FonAr F wrardt
¥ vt o7 Feay w12 7 W wrwwe feaer
7 At g Ao g w4 g & W aer
w1 5t Fesoremry AT & 2% 99 WAl F agar £
T e W WA GIET TF WA B A@ A
¥ 3 oY 9% ATF waTw 7 g% € gA< fanw
gl

aTét 0% g Faw ol S faw @1 aa
gt agt ar s @ frar & fe = oft e @
oft ST IAC SAY A 99 @ F A Ty g §
& 5g A & mifaa B

ot TrRTCE ¢ a1 W i mie g ¢

sit ¥to @o mx: Sft, ghy g 9 e
Wit waeamaantd)

it &<t Fag wemee - F Wy wEIEw ¥ g
AT ST 6 ErTredl A T TR A
wTi gu § 1 TORT SIRNE] & AT 9T ar
fo vy AT Y B i v i wrgAfa
WTSEA BT SIET WAV H F0ETST w1 AR |
TEET FTOT qg Faavn ar @ w wwadn §
T o W P agraar et Jrfgd 6
T 91 Frer @1 ) w0 F arg ) e W gedr
aadagag g WA F AnewA W Q@
2 W17 47 a9 § a7 GO0 ag (T g0 o
WY & & st gwadia arEar a% fee e
w% FOAW aget WY W e o agiavr A
- & g€ fauy § fre oRTRes ST E 0 al
# a% ST 9Tgen g 6 597 5 ST § wieA
T qEdly Ay Y wEAfEaT aried
%1 WA TETFCE ¢ 7 ATCH G og oA
ag foa dar av s G 9 A sy A@ I3
& arz daadia QT ® BEAA IR T AT
WA AT A7 & FHE T S ATy ?

SHRI D. P. DHAR : Tbe question of prices
will be taken into account very naturally in

providing final shape and form and content to
the Plan and that process is
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afoot I would plead with the hon. Member
that he may bear with us for a little longer till
the final picture of the Plan emerges which
will be very soon.
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SHRI D. P. DHAR: I would plead with the

hon. Member to trust me a little more than
newspaper report which he has read.
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SHRI D. P. DHAR : Sir, I am afraid the
Planning Commission is being given much
more authority than it possesses. It ts very
regrettable that some of the people who have
ostensibly been displaced on account of]
construction of dams or projects remain
unsettled. I will be very grateful to the hon.

[RAJYA SABHA]

Member if he brings it to my notice so that I
can refer it to the concerned Ministry.

SHRI SUBRAMANIAN SWAMY : The
House has just been told that the Plan will
have to be redrafted and I sympathise with the
situation though 1 must point out that it is
Government's own making. 1 would like to
ask the Minister, in the newly drafted Plan
which takes the new situation into account,
what is going to happen to the two specific
objectives of Plan which were laid down in
the earlier draft? These two specific
objectives are zero nett aid by 1978-79 and
raising the consumption standard of 30 per
cent to Rs. 40 per capita per month by 1978-
79. What is going to happen to these two ob-
jectives in the new draft of the Plan taking
into account the new situation?

SHRI D. P. DHAR : If I may submit with
great respect, because he is one of our bright
economists, that he may correct himself to the
extent that we have not said categorically that
we shall reach a position of nett zero aid at the
end of the Fifth Plan period. Our endeavour
would be to gradually reduce our dependence
on foreign aid and I think that in the past few
Plans, this endeavour has succeeded to a very
large extent and we hope that in future also we
nhall move towards this objective. The
honourable Member is aware that some
extraordinary factors have arisen in the global
economy today and these factors have got to
be carefully calculated and then alone we can
have a clearer picture—I do not say, a certain
picture or a definite pic-

to Questions 20
ture, because the whole of the global eco-
nomy today is in a state of utter flux and in a
state of change and, therefore, . . .

SHRI NIREN GHOSH : It is the capitalist
economy.

SHRI D. P. DHAR : Yes, it is the capitalist
economy. But the fall-out of the difficulties of
the capitalist economy will not leave the non-
capitalist economy unaffected and we have to
be realistic aoom this and we cunoot be
ideologues and wo have got to look at these
matters realistically. Now, Sir, the honourable
Member will appreciate that because of the in-
tangible character of some of these deve-
lopments, because of the so many impon-
derables, which are involved, it would be
rather premature to rush to a conclusion with
regard to the aid position at the end of the
Fifth Plan period. But, our endeavour, our
effort, with wliich he is in agreement as a
patriot, should be to move towards the
elimination of dependence on foreign aid
altogether.

Secondly, our objective of raising the
standards of those people who are living
below the poverty line remains unchanged. As
a matter of fact, because of the conditions of
inflation and the hardships which have been
caused to the vulnerable section* ot the
people, this objective will have to be further
reinforced.

SHRI SUBRAMANIAN SWAMY : Sir.
one more point. I am not pursuing this
question of mine and I am satisfied with
reply. Now, Sir, there is a No-Day-Yet
Named Motion on this subject and I would
like to know whether he would be agreeable
to discuss this also when it comes up.

SHRI NIREN GHOSH : Sir, I would like to
know whether the Soviet Government has
devalued our rupee in relation to its rouble
and, if so, what would be its effect on our
Plan frame? I would also like to know
whether, out of the so-called foreign aid
which is promised, perhaps 80 per cent to 90
per cent is earmarked for debt servicing and
repayment. In view of tbe fact that the rupee
has only 20 per



21 Oral Answers

cent of its original value, what is there of the
planning envisaged in the Plan left? Can the
plan holiday go on for six or seven years?
Why not perfectly declare that you are giving
up planning altogether? Or, you say
something realistic and definite. Otherwise, it
becomes a laughing stock before the country,
I mean the exercise you are indulging in.

SHRI D. P. DHAR : Sir, I am afraid that it
is a matter of pain for me to that an exponent
of planning like my honourable friend should
feel so gloomy about the relevance and the
future of planning in India. As a matter of]
fact, I would have expected the largest and the
most powerful support for maintaining the
planning process in its purity in India from the
honourable Member himself. Now, I do not
agree that the rupee is a weak currency. As a
matter of fact, the rupee has acquired greater
respectability amongst the world currencies
today. Therefore, it is not true to say that the
rupee is a weaker currency today.

Then, I would like to submit that there
should be apprehension whatsoever that there
will be a plan holiday.

But if the hon. Member wants to have a
laugh at phantoms, he is absolutely entitled to
do so. But there will never be the possibility
of an interruption in the planning process in
this country because, if there is, it will spell
disaster for the future of this country. If ever
planning was needed in this country, it is
today . ..

MR. CHAIRMAN : Next question . . .

SHRI NIREN GHOSH : I seek your
protection. I asked whether the Soviet]
Government has devalued the rupee in re-
lation to rouble and, if so, what is the effect]
on the plan? He has not replied..

MR. CHAIRMAN: He has not reply.
Therefore, he has not answered ....

SHRI NIREN GHOSH : He must reply. . . .

[21 NOV. 1974]
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MR. CHAIRMAN : I have already called
the next question . . .

SHRI NIREN GHOSH : He must reply to
my question. On a point of order, then . . .

SHRI D. P. DHAR: I am afr !d...

MR. CHAIRMAN : You can explain to
him separately. Next question.
Fa (owd gram e st g o # xfem,
wifaast v wfgmmg
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£ [Harijans, Adivasis and Women in C.R.P.
and B.S.F.

213. SHRI KALP NATH :

SHRI NAGESHWAR
SHAHI :t

SHRI GUN AN AND THAKUR :
SHRI TAGDISH IOSHI :

PRASAD

Will the Minister of HOME AFFAIRS be
pleased to state the percentage of Harijans,
Adivasis and Women in each category in the
Central Reserve Police and the Border
Security Force?]
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fThe question was actually asked on the
floor of the House by Shri Nageshwar Prasad
Shahi.

il J English translation.



